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(¢c) the steps since taken lo revive the
constructive public interest  trapsactions ?

THI: MINISTER OF STATE IN THL
MINISTRY OF FINANCE (SHRI RAME-
SHWAR THAKUR) : (1) It is not correct
o say Lhat investment activities have come
lo a halt since amount of Rs. 6700
crores capital was estimated to have been
raised in the primary market for securities
by companics during April—September
1992, as againsl Rs. 5749 crores during
the year 1991-92.

an

(b} and (c) In view of above the ques«
lions da not arise,

Income-tax and Wealth-tax return filed by
Chief Minister of Tamil Nadu

2309. SHRI SUBRAMANIAN SWAMY:
Will the Minister of FINANCE be pleased
lo state :

(a) whether  the Tumil Nadu Chicf
Minister  filed income-tax or wealth-lax
returns during  the last  three  financial
veurs: and

(b) if su, whelher any arrears are peud-
ing in the payment of taxes ?

UHE MINISTER OF STATE IN THE
AMINISTRY OF FINANCE (SHRI RAME-
SHWAR TIHHAKUR) : (a) Returns for the
last three years have been fled.

(h) No. Sir.

Ifillajlcial crisis faced hy special category
States

2310. SHRI KRISHAN LAL SHARMA:

Will the Minister of FINANCE be pleased

o state

(a) whether Government wre awarc that
special calegory States of the country are
in a financial crisis;

(by if so. what steps Government have
tuken to help these States out of crisis:

(¢} whether it is a fact that Government
of Himachal Pradesh has given a formula
to the Central Government

the
solution of the crisis; and

towards

() if s0. what are the detuils thereof
and action taken thereon ?
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THE MINISTER QF STATE IN THE
MINISTRY OF FINANCE (SHRI SHAN-
- TA RAM POTDUKHE) : (a) Yes, Sir.
i Some of the special category States like
Arunachal Pradesh. Assam, Himachal Pra-

/desh. Jammu & Kashmir, Manmipur, Nagu-

i land and Tripura are in  financial

~during the current Ananciad year.

crisis

(b) Transfer of resources to Stales are
muade on the recommendations of the Fin-
ance Commission and the Planning Com-
The Stdley’

nission. entiticments are re-

Jeased on monthly; quarterly. basis or re-
imbursed oun the basis of claims filed by
¢ the Stale Governments.  States in
drafl were udvised 1o take steps lo come
. out of the overdraf(.

. persisted.

OVEl-

When the overdralt

State’s entitlements were  pre-
poned 1o assist them in coming out  of

i overdraft,

(©) and (d) A stalcment is enclosed,

Starement

Government of Himachal Pradesh have
mude ihe following alternative suggestions
to the Gouvernment of India towards

the

o solution of  the  financial  crisis of  the
State -~

l 1 Grant of  annual Special  Central

assistance of at least Rs. 200 crores
per annum to the State
ment;

Govern-

(i To allow  the State  Governmen!
. [2¢; free power on all Hydel Pro-
‘\ jects Jocaled in Himachal  Pradesh
i irrespective of the date of commis-
sionimg of such projects; and

(tit] Clearance of the bill submitted by
the State Government to the Gov-
crament of India for allowing them
1o devy duly on generation of elec-
tricity within the territory of Hima-
chal Pradesh.
The suggeslions mude  above by  the
; State Governmen( arc under consideration
| of the Government of India.



